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ADVISORY NO. 10/2026 - Central Excise - CE INT 01 and CE INT 02 Filing procedure

Central Excise - Sealing/ De-Sealing of Machines(s) -CE INT 01 and INTO 02
Filing Procedure in the CBIC Taxpayer’s portal - Regarding

kkhkkk

Attention is invited to Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing
Machines (Capacity Determination and Collection of Duty) Rules, 2025 (hereinafter referred
as ‘The Rules’) issued vide Notification No. 05/2025-Central Excise (N.T.) dated 31.12.2025.

2. The step-by-step procedure, for Filing Intimation for Sealing of machine(s) in FORM CE
INT-01 and Intimation for De-sealing of machine(s) in FORM CE INT-02 in the Taxpayer
portal ie., “www.cbic-gst.gov.in” (herein after referred to as “Portal”) with screenshots is
detailed in the ANNEXURE-A.

3. The above advisory may be widely circulated to sensitize the field officers and trade.

Digitally signmned by
Sahil Imnamdar

Ij?4a:t2e;3:%95—06—2026 HT%F{ SATHGR | Sahil Inamdar
sfaRea aAgifacers | Additional Director General,
JUTTell Helfelg 2o, deefs | DG Systems, Chennai

To

1. All the Pr. Chief Commissioners/Chief Commissioners of GST Zones.
2. The Pr. DG/ DG, DGGI/DGGST/DG (Audit)/ DG (TPS).

3. The Commissioner, GST (Policy Wing).

4. The Commissioner, Central Excise (Policy Wing).

5. All the Pr. Commissioners/ Commissioners of GST.



DGSYS/APP/CZU/AGST/1/2026-ACES/GST O/0-ADG-DGS-ZU-CHENNAI 1/4256825/2026

6. The Pr. ADG /ADGs of Systems, New Delhi/ Bengaluru / Kolkata/ Mumbai
7. The Joint Secretary, TRU 1

8. The Joint Secretary, DOR.

9. Web master, CBIC

Copy submitted to.
1. The Pr. Director General, Systems & Data Management, New Delhi ------ for information

2. PS to the Member (IT) ----- for information.



ANNEXURE-A: STEP BY STEP PROCEDURE FOR FILING FORM CE INT-01 AND INT-02

1. The portal for Central Excise is www.cbic-gst.gov.in.
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http://www.cbic-gst.gov.in/

2. Click on ACES (CE& ST)> ACES (CE& ST) LOGIN which leads to the relevant Taxpayer Login

v @ Central Excise X @ Central Excise x  + = a X
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3. Taxpayer needs to enter login credentials and click submit button, then the Taxpayer dashboard will appear. Two factor Authentication
(ie., entering OTP received in the Registered Mobile no./Mail id) will be available after second week of June 2026.

v @ Central Excise % @ Central Excise X o+ = ] >
&« > O A\ Notsecure  appgstprep.cbec.gov.in/cbec-portal-ui/ b+ T} @ Action required
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 2~ 0
Name : duasingh lurisdiction : C:CHENNAI-SOUTH > D:GUINDY > R:RANGE | Last Logged In: Feb 4, 2026, 5:24:26 PM
Dashboard

Welcome to CBIC-GST Portal

O‘Qs::tfysumy == Q Search @ ﬁ e e a [0 ] ; & g A E‘I:IG 0 ax 04_02_1270:53
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4. Under Menu>Registration> File Sealing Request.

v ‘D' saksham.cbic.gov.in X Citrix Gateway X | @ nic mail - Search X | @ (8,537 unread) - Inbox - Mail (ges' X & Central Excise X MNetScaler AAA X | MNetScaler AAA

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenme

Last Logged In: Jun 6, 2026, 12:05:54 PM

BS Registration NAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il
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5. On clicking “File Sealing Request” the following page namely “Intimation for Sealing Machine(s) -Form CE INT-01", will be

displayed on the screen.

~ {1 saksham.chicgovin X | @) Citrix Gateway X | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mail (gee. X @ Central Excise X NetScaler AAA X | @ NetScaler AAA x| + = = X

€& (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Ministry of Finance - Department of Revere

g Central Board of Indirect Taxes and Customs

Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

(Under Rule 10 of the Chewing Tobacco, Jards Scented Tobacco snd Gutkhs Packing Machines (Capacity Determination and Coliection of Duty) Rules, 2026)

1. Details of manufacturer:

Address of registered factory:

Central Excise Registration No: Legal name:
CGRPB217SLEMOOL abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
SirfMadam,
In accordance with the provisions of rule 10 of the Chewing Tobacco, larda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate (No. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Details & Re: Verification

2. Machine(s) to be Sealed

1 [ CGRPB2175LEM00Q1006 vl

2 I CGRPB2175LEMO01007 vl

3. Reason(s) for Shutdown:

Reason *
‘ LACK OF RAW MATERIAL ~
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12:24

= O} Sy Q = g - i @ @ ! L E\':IG B 6052026

Page 5 of 29



6.PROCEDURE FOR FILING INTIMATION FOR SEALING : “Basic Information” under Table 1, viz., Central Excise Registration No, Legal
Name, and Address of the factory / premises will be auto fetched from the System.

v @ ssksham.chicgovin X | @ CcBEC Apps X | Q nic mail - Search X | @ (9539 unread) - Inbox - Mail [geet X @ Central Excise x 4+ - a X

IR AR R 3' gcm
g Central Board of Indirect Taxes and Customs

s s o

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Last Logged In: Jun 6, 2026, 10:29:55 AM
Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

{Uinder Rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkhs Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of manufacturer:

Central Excise Registration No: Legal name:

Address of registered factory:
CGRPB2175LEMO0L

abhinavn Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006

In accordance with the provisions of rule 10 of the Chewing Tobaccoe, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate :] (No. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Details & Reason Verification

2. Machine(s) to be Sealed

1 l g O

- Select a Value -——————o

3. Reason(s) for Shutdown:

Reason *

[

— Select a Value --—

© Copyright Information 2026
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6.1. In the request, the taxpayer needs to enter “no of machines” and the date from which they intend to not operate the machine/ machines
as below:

v @ saksham.cbicgovin x \@ CBEC Apps X | @ nic mail - Search x \ @) (9,538 unread) - Inbox - Mail {gest X & Central Excise x 4+ = a x

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ APy R g e .. gchaﬂ

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme

Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

(Under Rule 10 of the Ghewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Gapacity Determination and Golection of Duty) Rules, 2026)

1. Details of manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:
CGRPB2175LEMO0DL abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
SirfMadam,

In accordance with the provisions of rule 10 of the Chewing Tobacce, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operaty lo. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Details & Re: Verification

2. Machine(s) to be Sealed

“ Registration No. of the machine(s) {as per FORM CE DEC-01) “

1 [ cereaz1751EMO01003 ] ﬁ

3. Reason(s) for Shutdown:

Reason *

[ LACK OF RAW MATERIAL v
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7.Machine Details & Reason:

After entering the requisite details in the request, the taxpayer needs to select the Machine Registration Number which will be available in the
dropdown menu (list of machines declared in the Declaration) under the “Machine(s) to be Sealed. On clicking “Add” button the taxpayer can
add another machine from the list of machines available in the dropdown menu.

~ @ saksham.cbicgov.in E3 \@ CBEC Apps. % | O nic mail - Search E3 \ ) (9,538 unread) - Inbox - Mail (gest X & Central Excise x 4+ = a ®

A 3l & - Mo

Central Board of Indirect Taxes and Customs -
Ministry of Finance - Department of Revenme

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il

€ (C | A Notsecure appgstprep.chec.gov.in/cbec-portal-ui/

Last Logged In: Jun 6, 2026, 10:29:55 AM
Dashboard

1. Details of manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:
CGRPB217SLEMOOL abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
Sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate (No. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Det « Reason Verification

2. Machine(s) to be Sealed

Registration No. of the machine(s) (as per FORM CE DEC-01)

CGRPB2175LEMO01003

2 [ CGRPB2175LEM001004 v]
Add
3. Reason(s) for Shutdown:
Reason *
[ ANY OTHER REASON v]
Please specify reason *
LOW VOLTAGE IN THE ARE#{
4
Next
-
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7.1 Reason for Shutdown: After selecting the Machines(s) to be Sealed, the taxpayer needs to select the reason under the “Reason for

Shutdown” tab, where options namely ANNUAL MAINTENANCE, LACK OF RAW MATERIAL, REPAIR OF MECHANICAL PARTS &
ANY OTHER REASON” will be available.

~ @ saksham.cbicgovin x Citrix Gateway % | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mai X | (@) NetScaler AAA X | (@ NetScaler AAA X @ Central Excise ® B INTO1pf x| + - o x

€ (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ A Tr) 3| g 3‘ 'Jc'ﬂ‘

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 2~ O

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 11:07:56 AM
Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

{Uinder Rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkhs Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:
CGRPE21TSLEMODL abhinav n ‘Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
Sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate (No. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Details & Reason Verification

2. Machine(s) to be Sealed

“ Registration No. of the machine(s) {as per FORM CE DEC-01) “

1 [_corpe2175LEMO01001 ] E

I. Reason(s) for Shutdown: |

Reason *

[ selecta valve -——f-

Select a Value

ANNUAL MAINTENANCE
LACK OF RAW MATERIAL
REPAIR OF MECHANICAL PARTS

ANY OTHER REASON

© Copyright Information 2026
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7.2. In case if the taxpayer selects the option “ANY OTHER REASON”, a checkbox will be displayed where the taxpayer needs to specify the
reason.

v @ saksham.cbicgovin x \@ CBEC Apps X | @ nic mail - Search x \ @) (9,538 unread) - Inbox - Mail {gest X & Central Excise x 4+ = a x

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ APy R g 3' acm‘

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme

Dashboard

1. Details of manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:
CGRPB2175LEMO01 abhinav n Shree Royal appartment A-501 Akshara International school road wakad nunzambakkam nungambakkam chennai A-501 Tamil Nadu 600006
Sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate (No. of machine(s)), with effect fram

(date) and request for sealing of the same.

Machine Details & Reason Verification

2. Machine(s) to be Sealed

1 l CGRPB2175LEM001003 vl

2 [ CGRPB2175LEMO01004 v]

3. Reason(s) for Shutdown:

Reason *

I ANY OTHER REASON | v

Please specify reason *
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7.3. On clicking “Next” button, “Verification tab will be displayed. After clicking the check boxes under the “Declaration” and entering the
details in “Verification “, the taxpayer can submit the application by clicking “submit” button.

~ @ soksham.chicgovin X | @ cBEC Apps X | O nicmail - Search X | @ (9,538 unread) - Inbox - Mail [gee! X & Central Excise x  + - o X

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ ATy 0 3' anm

Ministry of Finance - Department of Revenue

g Central Board of Indirect Taxes and Customs

Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

(Under Rule 10 of the Chewing Tobaceo, Jards Scented Tobacco snd Gutkhs Packing Machines (Capacity Determination and Coliection of Duty) Rules, 2026)

1. Details of manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:
CGRPB2175LEMO01 abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
Sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tobacce, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, |/we, the undersigned, hereby inform that we intend to not operate (No. of machine(s)), with effect from

(date) and request for sealing of the same.

Machine Details & Reason
|4. Declaralionl

Ifwe declare that the machine(s) mentioned above will remain completely non-operational from the date of sealing.

|/we understand that no production can take place on these machine(s) until the de-sealing of the same is done by the Superintendent of Central Excise.

I 5. Verification I

I, SANIAY , being the Authorized Signatory, hereby declare that the information provided above is true and correct to the best of my knowledge.
Place * Date *
CHENNAI ] 06-06-2026

Previous

: @i eed
(B mm  Q Search [ - [r A& T BD g0
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7.4. On submitting the application, the following page will be displayed along with a message of successful filing of form along with the
“Intimation Number” on the screen. The intimation number consists of Central Excise Registration number_INT01 _Sequential Number of

Application_ Date of Application

v @D ssksham.chicgovin X | @ cBeC Apps X | Q@ nic mail - Search X | ® (9538 unread) - Inbox - Mail (geet X @ Central Excise x4+ = a X

< (O | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ A Ty) 3 P ;' QC"“

INT-01 Request submitted successfully
Intimation No: CGRPB2175LEMOO0L_INTO1 001 06062026

it Haowo CERuCeual@o S TR
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7.5. In case if the ‘count of the machine” entered in the request and the count of ‘Machine Registration Number” selected for sealing does not
match, the following error message will be displayed.

v @ ssksham.chic.govin % | @ ceec Apps X | @ nic mail - Search % | ® (9,538 unread) - Inbox - Mail (geet X @ Central xcise x + = a x

< (C A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ Ay 3y :' oChm

The count of selected machine registration number in the "Machine(s) to be Sealed" in

SL.No2 does not match with the count of machines mentioned above

CLOSE

@ Haowo CE@3uCuD@E e Besow T
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8. VIEW SEALING / DE-SEALING REQUEST:
After successful submission, the taxpayer can view the filed application by navigating to MENU> REGISTRATION > View Sealing / De-

sealing Request.

X | @ (9,537 unread) - Inbox - Ma! X | (&) NetScaler AAA X | (@) NetScaler AAA X @ Central Excise x [ INTO1paf

X | @ Citrix Gateway X | O nic mail - Search

v @ ssksham.chic.govin
;... l’\cm

< (O | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ AN 7
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme A 2~ O
Last Logged In: Jun 6, 2026, 11:07:56 AM

BS Registration INAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il

REGISTRATION »

Welcome to CBIC-GST Portal

CE Export *
Claims & Intimations

-

E Payment

Provisional Assessment

-

ACES Payment Details
NON-GST Dispute Settlement Resolution

B ‘e 3 ENG 1151
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8.1. On clicking “ View Sealing / De-sealing Request”, the following page namely “VIEW SEALING/ DE-SEALING LIST” will be displayed
where taxpayer needs to select INT-01/INT-02 under “Form Type” .

v~ @ saksham.cbicgovin % | @ Citrix Gateway % | @ nic mail - Search % | ® (9,537 unread) - Inbox - Mai X | (&) NetScaler ASA X | @ Netscaler AAA X @ Central Bxcise x [ INTO1.paf x| + - a X

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Ao z' chm

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme s 2~ O

Name : abhinavn Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 11:07:56 AM

Dashboard
Central Excise Registration No. Legal Name of Business I Form Type I
CGRPB2175LEMOCL abhinav n [ INT01 Sealing) ~| w
- Select—
Select All

INT-01 (Sealing)

INT-02 {De-Sealing)

© Copyright Information 2026
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8.2. On clicking “Search” button, the following page will be displayed where the list of applications filed so far will be available along with the
status. By selecting the particular “Sealing /De-Sealing Request Number ” which is hyperlinked, the taxpayer can view the filed application

~ () saksham.cbicgovin X | @ Citrix Gateway X | @ nic mail - Search X | @ (9537 unread) - Inbox - Mail (gee' X @) Central Bxcise % NetScaler AMA X | @ Netcaler AAA

x| + - a8 x
< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

IR IR z' gcm
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A L~

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il

Last Logged In: Jun 6, 2026, 12:05:54 PM
Dashboard

Central Excise Registration No. Legal Name of Business

Form Type
‘CGRPB2175LEMO0L abhinav n INT-01 {Sealing) VI
L —
CGRPB2175LEMO01_INTO1_003_06062026 06-06-2026 INT-01 Filed
2 CGRPB2175LEMO01_INTO1 002 06062026 06-06-2026 m Sealing Executed
3 CGRPB2175LEMO01_INTO1_001_06062026 06-06-2026 m

Withdrawn

um : - W :
(= BR Q Search S e o0 a @ e

A Q ENG @ d”) 12:27

IN 06-06-2026
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8.3. On clicking the “Sealing /De-Sealing Request Number”, the following page will be displayed. “Withdraw” option is available in this
page. In case if the taxpayer intends to change the details in the request, the taxpayer can withdraw the request and file new request. Once the
application is withdrawn, the status of the application will be changed to “withdrawn”. The taxpayer can file any number of request in a day.

~ @ saksham.cbicgovin X | @) Citrix Gateway % | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mai X | (@) NetScaler AAA X | (@ NetScaler AAA X @ Central Excise ® B INTO1pf x| + - o x

€ (A Notsecure appgstprep.cbec.gov.in/cbec-porial-ui/

INE IR z‘ e W Chat

Central Board of Indirect Taxes and Customs -
Ministry of Finance - Department of Revenue

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il

Last Logged In: Jun 6, 2026, 11:07:56 AM
Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

{Under Rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines [Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of Manufacturer:

Central Excise Registration No: Legal name:

Address of registered factory:
CGRPB2175LEMO0O1 abhinav n

Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006
Subject: Infimation for sealing of packing machine(s) -reg.
Sir/Madam,

In accordance with the provisions of rule 10 of the Chewing Tebacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate 2 (No. of machine(s)), with effect from

01/06/2026 (date) and request for sealing of the same.

Machine Details & Reason Verification Officer Observation m & Download PDF

2. Machine(s) to be Sealed

“ Registration No. of the machine(s) (as per FORM CE DEC-01)
1

CGRPB2175LEM001003
2 CGRPB2175LEM001004
3. Reason(s) for Shutdown
Reason
ANY OTHER REASON
LOW VOLTAGE IN THE AREA
=
[ [ | - = Lo 7 Y ENG 11:53
H BR  Q search Q L e - B o & @ ~ 8 F B o0
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8.4. WITHDRAW option: The following message will be displayed on clicking “Withdraw” option.

~ @D saksham.chicgovin %

Citrix Gateway X | @ nic mail - Search X | @ (9537 unread) - Inbox - Mz X | (&) NetScaler AAA X | (@) NetScaler AAA X | @ Central Excise x @ INTO1pdf x| + - a 4

& (| & Notsecure appgstprep.cbecgovin/chec-portal-ui/ A a8 - B

Central Board of Indirect Taxes and Customs b .
M of Fi ey t of Revenue appgstprep.cbec.gov.in says
Are you sure you want to withdraw this request?

Dashboard

. Cancel
T-01

{Under Rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines [Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of Manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:

‘CGRPB2175LEMDO1 abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006

Subject: Intimation for sealing of packing machine(s) -reg.

Sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tebacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate 2 (No. of machine(s)), with effect from
01/06/2026 (date) and request for sealing of the same.

Machine Details & Reason Verification Officer Observation - & Download PDF

2. Machine(s) to be Sealed

“ Registration No. of the machine(s) (as per FORM CE DEC-01)

1 CGRPB2175LEMO001003
2 CGRPB2175LEM001004

3. Reason(s) for Shutdown

Reason
ANY OTHER REASON

LOW VOLTAGE IN THE AREA

- 0000000000 ocesvecess 0001
[] Q, Search Q L e '__ i a @ . A | N @y 11:54

IN 06-06-2026
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8.5.If “OK” button is clicked the following page along with the message “Intimation Request withdrawn successfully” will be displayed and
also the status of application will be changed to “Withdrawn”.

v~ @ saksham.chicgov.in % | @ Citrix Gateway % | @ nic mail - Search % | ® (9537 unread) - Inbox - Mai X | (&) NetScaler AAA X | (@ NetScaler AAA X @ Central Bxcise x [ INTO1paf x| + - & X

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ Ay 3] g 3. 9“‘5"

@ Success

Intimation request withdrawn successfully

m == Q Search Q = g ‘- ﬁ ﬁ @ @ gt L) E\:G @ D os—osrlzlulzz
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v~ @ saksham.chicgov.in X Citrix Gateway % | @ nic mail - Search % | ® (9537 unread) - Inbox - Mai X | (&) NetScaler AAA X | (@ NetScaler AAA X @ Central Bxcise x [ INTO1paf x| + - & X

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme

Name : abhinavn Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 11:07:56 AM
Dashboard
Central Excise Registration No. Legal Name of Business Form Type

‘CGRPB217SLEMOOL abhinav n INT-01 (Sealing) v

1 CGRPB2175LEMO01_INTO1_001_06062026 06-06-2026 s §

© Copyright Infarmation 202

Q Search Q = g ‘- a @. m ! gt L) E\:G @ D ca—osrlzlul::
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8.6. Download Option: The Request filed can also be downloaded by clicking download button in green color which is available at the right side

top corner.

v (@ saksham.cbicgov.in X | @) Citrix Gateway X | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mail (gee X @ Central Excise X NetScaler AAA X | @ Metscaler AA x| + - a 4

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

PSRRI R T
Central Board of Indirect Taxes and Customs -
Ministry of Finance - Department of Revenue

Name : abhinavn Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il

Last Logged In: Jun 6, 2026, 12:05:54 PM
Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

{Under Rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines [Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of Manufacturer:

Central Excise Registration No: Legal name:

Address of registered factory:
CGRPB2175LEMO0L

abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006

Subject: Intimation for sealing of packing machine(s) -reg.

Sir/Madam,

In accordance with the provisions of rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate 2 (No. of machine(s)), with effect from
06/06/2026 (date) and request for sealing of the same.

Officer Observation

Transaction Status FamE e g e Updated Date BSNL Ticket No. BSNL Ticket Date Latitude Lo
Sealing Process

No observation details found

Previous

- s
- " ; ’ ENG 12:28
m Q Search Q [ e ol a al m . ~ R E @Y g0
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9. PROCEDURE FOR FILING INTIMATION FOR DE-SEALING IN THE FORM INT-02

Under Menu>REGISTRATION >File De-Sealing Request.

X | @ (8,537 unread) - Inbox - Mail (ge=' X @ Central Bxcise X NetScaler AAA X | @ Metscaler AbA x| + - a X

€ (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ Ay e g - "h Chat

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A 2~ O

NAI-SOUTH > D:SHOLINGANALLUR = R:RANGE Il Last Logged In: Jun 6, 2026, 12:05:54 PM

~ () saksham.cbicgov.in X Citrix Gateway X | Q nicmail - Search

BS Registration
REGISTRATION

Welcome to CBIC-GST Portal

-

CE Returns
CE Export *
Claims & Intimations

-

-

E Payment

Provisional Assessment *
VLDRS

ACES Refunds “
ACES Payment Details
NON-GST Dispute Settlement Resolution

-

© Copyright Information 2026

|] ‘= Q search g = g - ﬁ @ ﬂt @ ) E\':JG @ @ 05-05-122022
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9.1 On clicking “File De-Sealing Request”, the following page will be displayed. In the Form Type , taxpayer can select either INT-01 or Select
All and then have to click search button .

v (@ saksham.cbicgov.in X | () Citrix Gateway X | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mail (gee X @ Central Excise X NetScaler AAA X | @ Metscaler AA x| + - a 4

€< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

Ay 0 3‘ gctm
Central Board of Indirect Taxes and Customs

s s o

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il

Last Logged In: Jun 6, 2026, 12:05:54 PM
Dashboard

Central Excise Registration No.

Legal Name of Business I Form Type I
CGRPB2175LEMOOL

abhinav n | - select~ ~| w

Select All

INT-01 {Sealing)

INT-02 (De-Sezling)

© Copyright Information 2026

m == Q, Search Q L g '_ a # m ..' ~ & E‘l;G o) 12:41

06-06-2026
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9.2.. Once the Search button is clicked, the following page will be displayed with the details of requests filed so far.

v @ saksham.cbicgov.in X | () Citrix Gateway X | @ nic mail - Search X | @ (9,537 unread) - Inbox - Mail (gee X @ Central Excise X NetScaler AAA X | @ Netscaler AA x| + - a 4

& (| A Notsecure appgstprep.checgov.in/cbec-partal-ui/ A G 8 - Moha

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme ® A~

Name : abhinavn Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 12:05:54 PM

Dashboard
Central Excise Registration No. Legal Name of Business Form Type
CGRPB2175LEMO0L abhinav n

INT-01 (Sealing) ]

1 CGRPB2175LEMO001_INTO1 003_06062026 06-06-2026 [ wros ] Sealing Executed
2 CGRPB2175LEMO001_INTO1_002_06062026 06-06-2026 [ wro: ] Sealing Executed
3 CGRPB2175LEMO01_INTO1_001_06062026 06-06-2026 [ wros Withdrawn

] . == Qi 2e s ENG 1242
m mm  Q Search L - ﬁ ab m .' S E @ 505200
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9.3. De-Sealing request can be filed only in respect of the machine for which Sealing was executed by the Department. The taxpayer can select
the Sealing Request Number whose status is “Sealing Executed”.

~ () saksham.cbicgovin X | (& Citrix Gateway X | @ nic mail - Search X | @ (9537 unread) - Inbox - Mail (gee' X @) Central Bxcise % NetScaler AMA X | @ Netcaler AAA x| + - o x

< (O | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/ A Ty) 3 P 3' g @it
Central Board of Indirect Taxes and Customs

s s S——

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 12:05:54 PM
Dashboard

Central Excise Registration No. Legal Name of Business Form Type

INT-01 {Sealing) "I

‘CGRPB217SLEMOOL abhinav n

1

Status
CGRPB2175LEMO001_INTO1_003_06062026 06-06-2026 m Sealing Executed
2 CGRPB2175LEMO01_INTO1 002 06062026 06-06-2026 m
3 CGRPB2175LEMO001_INTO1_001_06062026 06-06-2026 m Withdrawn

© Copyright Information 2026

m Bowe CcRuOEEBERTE A g 2

IN 06-06-2026
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10.4. On selecting the “Sealing / De-Sealing Request Number” which is hyperlinked, the following page will be displayed. The taxpayer needs
to mention the number of machines for which de-sealing is requested and the date from which de-sealing is requested.

~ () saksham.cbicgovin X | (& Citrix Gateway X | @ nic mail - Search X | @ (9537 unread) - Inbox - Mail (gee' X @) Central Bxcise % NetScaler AMA X | @ Netcaler AAA x| + - a x

< (C | A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/

IR IR 3' gcm
Central Board of Indirect Taxes and Customs

s s S——

Name : abhinavn  Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGAMALLUR > R:RANGE Il

Last Logged In: Jun 6, 2026, 12:05:54 PM
Dashboard

Intimation for De-Sealing of Machine(s) - FORM CE INT-02

{Uinder Rule 12 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkhs Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of Registered Person:

Central Excise Registration No:
CGRPB2175LEMO0L

Legal name: Address of registered factory:

abhinavn Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600006

Sir/Madam,

pre— I
In accordance with rule 12 of the Chewing Tobacco, Jarda Scented Tobaceo and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, |/we, the undersigned, hereby inform that we intend to operate (Nu. of machine(s)) with effect fmm
e——

(date) and request for desealing of the same.

Machine Details Verification

2. Details of Machine(s) to be De-Sealed

m Registration No. of the machine{s) (as per FORM CE DEC-01)

1 ‘ CGRPB2175LEMO01006

Date of sealing of machine(s) m
v \ 06/06/2026 B

© Copyright Information 2026

m Bowe CcRuOEEBERTE AW g T

IN 06-06-2026
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10.5. Under the “Details of Machine(s) to be De-Sealed” tab, Registration number of the Machines for which sealing was executed will be available
in the dropdown menu. In case if the sealing was executed for 4 machines, the taxpayer can now request for de-sealing even1 /2 / 3 / all 4
machines. Please ensure that the count of the machine(s) entered in the request and the number of machines selected for de-sealing should be the
same. In case if the taxpayer entered “2” in the request box and selected 3 machine registration numbers in dropdown menu (details of Machine(s)
to be De-sealed), while submitting the request, the system will throw an error message as “The number of selected machine registration numbers
in the “Machine to be De-Sealed “section does not match the entered machine count.

~ @D saksham.cbicgov.in % | @ cBec Apps % | @ ricmail- Search X | @ (9538 unread) - Inbox - Mail (geet X @ Central Bxcise x |+ - a X

€ () | & Notsecure appgstprep.cbec.gov.in/chec-portal-ui/ P g‘ ch

The count of selected machine registration number in the "Machine(s) to be Sealed" in

SL.No2 does not match with the count of machines mentioned above

CLOSE

| HMaowr CEpueuollae w Ba . EL
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The procedure for filling Declaration, Verification, view of filed request, Withdrawal of request and downloading of filed Form of INT-02 are the
same as mentioned above for INT-01.

NOTE: “Withdraw” option can be done by the taxpayer if and only if the request is not blocked by Tax officer. On receipt of Sealing/De-
Sealing request filed by the Taxpayer, the Tax officer should raise a ticket to BSNL for E-Lock procedure. Ticket can be raised by the Tax officer
only after blocking the Sealing/De-Sealing request filed by the Taxpayer. In case if the Tax officer has raised the ticket to BSNL for E-Lock, the
said request cannot be withdrawn. In that case the following message namely “Action on E-Lock is initiated with BSNL portal; Hence,
withdrawal of application is not permitted at this stage” will appear on clicking “Withdraw” option.

~ (@@ saksham.cbicgov.in X | @) Citrix Gateway % | @ nic mail - Search X | ® (2,537 unread) - Inbox - Mail (ge= X & Central Excise x NetScaler AAA x| NetScaler AAA x| + - a <

& (O | A Notsecure appgstprep.cbec.govin/cbec-portal-ui/ A Qs & - o

Central Board of Indirect Taxes and Customs =
Ministry of Finance - Department of Revenue

Name : abhinavn Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE Il Last Logged In: Jun 6, 2026, 11:48:29 AM

Dashboard

Intimation for Sealing of Machine(s) - FORM CE INT-01

(Under Rule 10 of the Chewing Tobacco, Jarda Scented Tebacco and Gutkha Packing Machines {Capacity Determination and Collection of Duty) Rules, 2026)

1. Details of Manufacturer:

Central Excise Registration No: Legal name: Address of registered factory:

CGRPB2175LEMO0L abhinav n Shree Royal appartment A-501 Akshara International school road wakad nungambakkam nungambakkam chennai A-501 Tamil Nadu 600008

Subject: Intimatien for sealing of packing machine(s) -reg.

sir/Madam,
In accordance with the provisions of rule 10 of the Chewing Tobacco, Jarda Scented Tobacco and Gutkha Packing Machines (Capacity Determination and Collection of Duty) Rules, 2026, I/we, the undersigned, hereby inform that we intend to not operate 1
Action on E-Lock is initiated with BSNL portal;
10/06/2026 (date) and request for sealing of the same. Hence, withdrawal of the application is not

permitted at this stage.

Machine Details & Reason verification Officer Observation & Download PDF

2. Machine(s) to be Sealed

T s Regization No.f the mainefs) e per FORM CE DEC03)

1 CGRPB2175LEMO001001

3. Reason(s) for Shutdown

Reason
ANNUAL MAINTENANCE

® Copyright Information 2026 v

12:08
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IMPORTANT INSTRUCTION FOR THE TAXPAYERS WHO HAVE FILED THE SEALING INTIMATION MANUALLY AND NOT
APPLIED FOR DE-SEALING YET:

Those Taxpayers who had applied for sealing intimation manually and the sealing was executed by the jurisdictional officer have to file the same request
online(CE INT-01) before filing De-Sealing request. Then the Taxofficer would take action on the Intimation filed. Only when the status of the said
intimation(CE INT-01) is changed to “SEALING EXECUTED”, the taxpayer can file De-Sealing(CE INT-02)request.
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